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List for hearing oh 17.10,1995, Stay order of

status, cuo ordered vide order dated 15. 9,9 sh m"p
be maintained till the rnext date,
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after passing the shove order, sSAri Amar ;.Te,_
sirigh appearing on behalf of State of U.P., brought 1
t-hq,.noti ce that there is a status-quo order passed on
15.9.95 and sane & also neededf to be vacated in view
of the application having been withdrawn,
thhe status—quo'order is vacated,
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